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~ppointment of non-official directors on the boards 
of subsidiary banks of State Bank of India (SBI) are made 
by SBI itself. 

(c) None, Sir. 

(d) Does not arise 

Powerloom Centres 

1067. PROF. SAVITHRI LAKSHMANAN : Will the 
Minister of TEXTILES be pleased to state: 

(a) Whether the Government have identified places 
for setting ~f Powerloom Centres in Kerala during the 
current year; 

(b) if so, the time by when the Government propose 
to set up these Centres in Kerala; and 

(c) if not, the reasons therefor? 

THE MINISTER OF LABOUR AND MINISTER OF 
TEXTILES (SHRI G. VENKAT SWAMY) : (a) to (c). The 
locations of Powerloom Service Centres are decided on 
request of the State Government and on the basis of 
areas of Powerloom concentration. The State Govern­
ment have identified two places for setting up of 
Powerloom Services Centres in Kerala at Kannur and 
Thiruvananthapuram. The State Government has to re­
spond to certain clarifications before a decision could 
betaken. 

Water Resorts in Gujarat 

1068. SHRI N.J.RATHVA : Will the Minister of 
CIVIL AVIATION AND TOURISM be pleased to state: 

(a) whether the State Government of Gujarat have 
submitted any scheme to develop facility for water re­
sorts till-date; 

(b) if so, the detais thereof; and 

(c) the decision taken by the Union Government 
thereon and the financial assistance provided for this 
purpose? 

THE MINISTER OF CIVIL AVAITION AND TOUR­
ISM AND MINISTER OF PARLIAMENTARY AFFAIRS 
(SHRI GHULAM NAB I AZAD) : (a) No. Sir. However 
the Government of India. Department of Tourism. has 
sanctioned funds for the purchase of water sports 
euipment and yachts to the State Government. 

(b) and (c). Do not arise. 

Import of Readymade Garments 

1069. DR. LAL BAHADUR RAWAL : 

SHRI SATYA DEO SINGH: 

Will the Minister of TEXTILES be pleased to state: 

(a) the names of the countries from which India is 
importing readymade garments; 

(b) the details of the radymade garments imported 
during each of the last three years; and 

(c) the foreign exchange spent thereon during the 
above period? 

THE MINISTE~ OF LABOUR AND MINISTER OF 
TEXTILES (SHRI G. VENKAT SWAMY) : (a) India is 
importing readymade garments from a number of coun­
tries. Germany. Hong Kong. Philippines. Singapore and 
Taiwan are the major exporters of readymade garments 
to India. 

(b) and (c). The details of total quantity of 
readymade garments imported and foreign exchange 
spent thereon during the last three years were as fol­
lows: 

Quantity Value 

(Thousand Pcs) (Rs. Crore) 

1992-93 651.22 6.22 

1993-94 1217.20 5.31 

1994-95 1608.31 5.35 

Source: DGCI & S 

Cancellation/Diversion of Pvt. Airlines Flights 

1070. SHRI SATYA DEO SINGH: 

SHRI PANKAJ CHOWDHARY : 

SHRI BOLLA BULLI RAMAIAH : 

SHRI RAM PAL SINGH: 

SHRI TARA SINGH: 

SHRI VISHWANATH SHASTRI: 

Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 
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(a) whether the Government have received some 
complaints regarding last minute cancellation/diversion 
of flights from their scheduled routes by private airlines 
under some pretext, causing great inconvenience to the 
passengers; 

(b) is so, the dcetails thereof; and 

(c) the action/remedial measures being taken/pro­
posed by the Government to avoid such complaints in 
future? 

THE MINISTER OF CIVIL AVIATION AND TOUR­
ISM AND MINISTER OF PARLIAMENTARY AFFAIRS 
(SHRI GHULAM NAB I AZAD"): (a) to (c). Some com­
plaints had been received in this regard and therefore 
instructions have recently been issued that operators 
shall report ali cancellations along with reasons thereof 
to the Director General of Civil Aviation. Strict action 
including grounding of the airline would be taken in ac­
cordance with the Aircraft Rules and Regulations in 
cases, where on verification, it is found that reasons for 
cancellation were not genuine/correct and the aircraft 
had been re-routed on other sectors. 

Fiscal Dificit 

1071 MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI : Will the Minister of FINANCE be pleased 
to state: 

(a) whether attention of the Government has been 
drawn to the reported observations of the World Bank 
that the heavy fiscal deficit is likely to adversely affect 
the tariff reform; and 

(b) is so, the steps taken by the Government in this 
reagard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (DR. DEBI PROSAD PAL) : (a) and (b). 
Fiscal deficit is a function 0 both tax and expenditure 
policies. There is no direct one to one correspondence 
between the fiscal deficit and tariff reforms. Fiscal defi­
cit as a percentage of gross domestic product at market 
prices declined from 8.3 per cent in 1990-91 to 5.9 per 
cent (revised estimate) in 1995-96. Over the same 
period peak tariff rates have come down from over 300 
per cent to 50 per cent. 

Budget Deficit 

1072. SHRI SYED SHAHABUDDIN : Will the 
Minister of FINANCE be pleased to state: 

(a) the revenue budget deficit in absolute figures 

and as percentage of the total revenue budget during 
the corresponding financial years, since 1991-92 year­
wise; 

(b) the estimated corresponding figures for 1995-
96; 

(c) the total money in circulation as on April 1 of 
each year wise since 1991; 

(d) the level of money In circulation as on Decem­
ber 31. 1995 and as estll'ldted for March 31, 1996; and 

(e) the measures the Government propose to take 
to reduce the revenue budget deficit during the current 
year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (DR. DEBI PROSAD PAL) : (a) and (b) The 
details are as under: 

(Rs. Crore) 

Year Revenue Revenue % age of 
Expenditure Deficit (3) to (2) 

1991-92 82292 16261 19.8 

1992-93 92702 18574 20.0 

1993-94 108169 32716 30.2 

1994-95 122112 31029 23.4 

1995-96 143522 33331 23.2 

(RE) 

(c) and (d). Date on the level of money in circula­
tion as reflected in the broad money (M3) at the end of 
March (March, 31) are as under: 

As on March 31 

1990-91 

1991-92 

1992-93 

1993-94 

1994-95" 

Broad money (M3) outstanding 
(Rs. In Crore) 

2,65,828 

3,17,049 

3.66,825 

4,34,407 

End-December, 1995' 

(22-12-1995) 

5,30,802 

5,64,778 

"Provisional. 




